
FORMA
PUBLIC ANNOUNCEMENT 

(Regiuiati 14 of the sover:Cy anmi Bauikruipttoy Board of hdiea 
(Vokintary Liguidaton Proceso) Regulations, 2017) 

FOR THE ATTENTION OF THE STAKEHOLDERs OF 
S&T DAEWOO INDIA PRIVATE LIMITED. 

RELEVANT PARTICULARS ODATI1. NAME OF CORPORATE PERSON S&T DAEWOO INDIA PRIVATE LIMITED2. DATE OF INCORPORATION OF 

CORPORATE PERSON 

***** 

12/06/2008 

AUTHORITY UNDER WHICH REGISTRAR OF COMPANIES, PUNE, MAHARASHTRA 
CORPORATE PERSON IS 

INCORPORATED/ REGISTERED
CORPORATE IDENTITY NUMBER U29220PN2008PTC132224 /LIMITED IABIUTY IDENTITY
NUMBER OF CORPORATE 

PERSON
5. ADDRESS OF THE REGISTERED GAT NO. 1041. CHAKAN TALEGAON ROAD KHARABWAD! OFFICE AND PRINCIPAL OFFICE CHAKAN TEHSIL KHED PUNE Pune MH 410501 (IF ANY) OF CORPORATE

PERSON 
6 LIQUIDATION COMMENCEMENT 05/05/2022

DATE OF CORPORATE PERSON
NAME. ADDRESS, EMAIL 
ADDRESS, TELEPHONE
NUMBER AND THE 

Name:Mr. Vivek Murlidhar Dabhade 
Address:B 13, Trupti Garden, Wadgaon BK, Pune - 411051
Email: sandtdaewoo.vi@gmail.com 
Contact:+91 9923093456

Registraton Numberl8BIPA001/PPO0306/2017-2018/10570 
05/06/2022

REGISTRATION NUMBER OF 

THE LIQUIDATOR
8. LAST DATE FOR SUBMISSION 

OF CLAIMAS
Notice is hereby given that the S&T DAEWOO INDIA PRIVATE LIMITED has commenced 

Voluntary liquidation on g5/05/2022. 
The stakeholders of S &T DAEWOO INDIA PRIVATE LIMITED are hereby called upon to submit
a proof of their claims, on or before, 5TH JUNE 2022 to the liquidator at the address mentioned 
against item 7. 
The financial creditors shall submit their proof ol claims by electronic means only. All other 
stakeholders may submit the proof of claims in person, by post or by electronic means. 
Submission of false or misleading proofs of claim shall atract penalties.
VIVEK MURLIDHAR DABHADE
LIQUIDATOR 
For S&TDaewoo India Private Limited 
Date: 8-5-2022

Place: Pune 

HADA N BBI/ 
Taphod IPA-001/ 

IP-PO0306 
2017-18/
10570 VENC OFESS 

CY PRO 
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STRESSED ASSETSMANAGEMENT BRANCH : 104, Ground Floor, Bharat House, Mumbai Samachar Marg, Fort,

Mumbai-400 023. �Tel. No.: (022) 2261 5201, 2261 5202, 2261 5205 �E-mail : samvmumbai@unionbankofindia.bank

SALE NOTICE FOR SALE OF IMMOVABLE PROPERTY
E-Auction Sale Notice for Sale of Immovable Assetsunder the Securitisation and Reconstruction of Financial Assets &

Enforcement of Security Interest Act, 2002readwith proviso to Rule8(6) of the Security Interest (Enforcement) Rule, 2002
NOTICE of 15 days is hereby given to the public in general and in particular to the Borrower(s) and

Guarantor (s) that the below described immovable property mortgaged /charged to the Secured

Creditor, the constructive / POSSESSION of which has been taken by the Authorized O�icer

of Union Bank of India (Secured creditor), will be sold on “As is where is”, “As is what is” and

“Whatever there is” on the dated mentioned below, for recovery of dues as mentioned hereunder

to Union Bank of India from the below mentioned Borrower(s) & Guarantor(s). The Reserve Price

and the Earnest Money Deposit are also mentioned hereunder :-

�DATE &TIMEOF E-AUCTION FOR ALL PROPERTIES : 26.05.2022at 11.00 a. m. to 01.00 p. m.�

Name of the Borrower, Co-Applicant & Guarantor/s :- 1.

M/s. Accord Mediplus Private Limited 2. M/s. Accord

MultiSpeciality Clinics and Medi-Infra Pvt. Ltd. 3. M/s. Atria

Star Lounge and Hotels Pvt. Ltd. 4. Mr. Vidyadhar Prabhakar

Sarfare 5. Mrs. Deepali Vivek Chinchole 6. Mrs. Anjali

Vidyadhar Sarfare

Amount due : ` 93,15,05,930/-

(Rs. Ninety Three Crores Fifteen

Lacs Five Thousand Nine

Hundred Thirty Only) as on

31.12.2018as per Demand notices

as on 25.01.2019 further interest

thereon, Cost & Expenses}

Property No. 1 :- Land and Building-Commercial land along with construction thereon at Survey No.

106/1/4+ 106/1/5 + 106/1/2/2+ 110/6 + 110/7 + 110/8+ 110/9(Part) + 110/9/1 + 110/9/2+ 111/9/4B +

111/6(part), situated at Baner, Besides D-Mart, O� Mumbai Bypass Highway, Tal. Haveli, Dist. Pune

admeasuring 4994sq. mtrs. belonging toM/s. AccordMultispeciality Clinics andMedi-Infra

Pvt. Ltd. and bounded as below :-� East : Survey No. 106 (part), 110 (Part);�West : 106 (part),

110 (part);� North : By Corporation Road;� South By Baner Road.

� Date & Time of E-Auction : 30.12.2021 at 11.00 A. M. to 3.00 P. M. � Reserve Price : ` 52.22Crores

� Earnest Money to be Deposited : ` 5.30 Crores � Date of Demand notice : 25.01.2019� Date of

possession notice : 01.06.2019 (Under Symbolicpossession)

Property No. 2 :- Land & Building Commercial-O�ice No. 702, 7th floor, Admg. 5124 sq. ft. in Pride

Purple Apt. Plot No. A, S. No. 3, Hissa No. 6/1, Near Hotel Mahabaleshwar, Baner Road, Baner, Pune-

belonging to M/s. Atria Star Lounge and Hotels Pvt. Ltd. and bounded as below :� East : By

passage, lifts, duct, margin open space;�West : By AHU, fire exit staircase, marginal open space;

� North : By Passage;� South : By Margin Open Space.

� Date & Time of E-Auction : 30.12.2021 at 11.00 A. M. to 3.00 P. M. � Reserve Price : ` 5.30 Crores

� Earnest Money to be Deposited : ` 0.53 Crores � Date of Demand notice : 25.01.2019� Date of

possession notice : 01.06.2019 (Under Symbolicpossession)

For detailed terms and condition of the sale, Please refer to the link provided i. e.

https://www.ibapi.inORwww.mstcecommerce.comORwww.unionbankofindia.co.in

DATE OF INSPECTION OF ALL THE PROPERTIES ON 20TH MAY, 2022
(With Prior Appointment)

For Registration & Login and Bidding Rules visit https://www.mstcecommerce.com/auctionhome/ibapi/index.jsp

For Further Details Contact : Navinchandra Anchan, Authorised O�cer,

Mob. No. 9820250145 (During o�ce Hours)
sd/-

Date : 07.05.2022 Authorised Officer,

Place:Pune, Maharashtra Union Bank of India

Date of NIT: 27.04.2022

GOVERNMENT OF RAJASTHAN

DEPARTMENT OF MINES AND GEOLOGY
Email: biddingcell@rajasthan.gov.in

NOTICE INVITING TENDER (NIT)
In exercise of the powers conferred by Section 10B of the Mines and Minerals
(Development and Regulation) Act, 1957, its subsequent amendments and in accordance
with the Mineral (Auction) Rules, 2015 as amended from time to time notified thereunder,
the Government of Rajasthan has notified the following mineral block for the purpose of
grant of Mining Lease for iron ore and hereby invites bids in digital format only from
eligible bidders through electronic auction.
The details of mineral block and last date of submission of bid is as summarized below:-

The block is being put up for first attempt of auction. The interested and eligible bidders,
upon registration on MSTC website <http.www.mstcecommerce.com/
auctionhome/mIcl/index.jsp> will obtain login ID and Password. After successful
registration, the eligible bidder can purchase the Tender Document online on payment of
the tender fee of Rs. 2,00,000/- + GST and can participate in the e-auction process.
The GST at the rate of 18% is applicable on the purchase of tender document. The GST
applicable is to be submitted by the prospective bidder itself and the copy of receipt is to
be attached with the technical bid. The prospective bidder shall be solely responsible for
remitting the GST as per applicable law and statutory liability in this regard will be
responsibility of prospective bidder and no liability whatsoever shall be borne by the
DMGR/MSTC.
Detailed terms and conditions, deadlines etc. for participation in the electronic auction are
provided in the Tender Document. The Model Tender Document and the Mineral Block
Summary is available free of cost in electronic form and can be downloaded from the
website of MSTC Ltd, <https://www.mstcecommerce.com/ auctionhome/mIcl/
index.jsp>, and Department of Mines & Geology <www.mines.rajasthan.gov.in> for
the purpose of information only. Timelines, notifications, updates and other details for the
e-auction process are available on the website of
<https://www.mstcecommerce.com/auctionhome/mIcl/ index.jsp>
Any revision, clarifications, addendum, corrigendum, time extensions, etc. to the above
tender documents will be hosted on websites <https://www.mstcecommerce.com/
auctionhome/mIcl/index.jsp> and <www.mines.rajasthan.gov.in> only and no
separate notifications shall be issued in the press.
The auction process of this block shall remain subjected to the decision of Honorable High
Court in S.B. Civil Writ petition 11462/2021.

Sd/-

Director

Department of Mines & Geology

DIPR/C/6270/2022 Rajasthan, Udaipur

S

No

Block Lease Start Date of

Sale of Tender

Document on

MSTC website

Last Date of

Sale of Tender

Document on

MSTC website

Bid Due date

and time

1. Iron ore block n/v Nyorana-

Dhandela Tehsil Neem ka

Thana District Sikar

(Block Iapsed under 10A(2)(B)

Mining

Lease

27.04.2022 12.05.2022 upto

2400 Hrs (IST)

1-06.2022 upto

1300 Hrs (IST)

OFFICE OF ADDITIONAL CHIEF ENGINEER
PHED, JAIPUR REGION-I, JAIPUR
Jyoti Nagar, Sahakar Marg, Jaipur-302005

Phone: 0141-2740170 (o) e-mail: ace1.jpr.phed@rajasthan.gov.in

No.: F./ACE/PHED/Ar. Dausa/ NIT -18to23/2022-23/1649-69 Date: 2.5.2022

(e-NIT NO. 18 to 23/2022-23)
On behalf of the Governor of Rajasthan NIT No. 18 to 23/2022-23 online tender is
hereby invited from eligible bidders for “Conversion of Existing P&T Water
Supply Schemes into Piped Rural Water Supply Schemes including 1 year
Defect liability period under JJM under jurisdiction of PHED, Division Dausa”
as per criteria mentioned in the detailed NIT/tender document available on websites:
https://eproc.rajasthan.gov.in & http://sppp.rajasthan.gov.in. Tenders are to be
submitted online in electronic format on website https://eproc.rajasthan.gov.in as
per prescribed schedule.

SAVE WATER - SAVE LIFE Sd/-
(Arun Srivastava)

Addl. Chief Engineer
DIPR/C/6323/2022 PHED, Jaipur Region-I, Jaipur

NIT
No.

Particular Estt. Cost
(Rs. in Lacs)

UBN No.

18/
2022-23

P&T WSS into Piped RWSS
Nirjharna Sub Dn. Lalsot

357.81 PHE2223WSOB01621

19/
2022-23

P&T WSS into Piped RWSS Indawa
Sub Dn. Lalsot

235.38 PHE2223WSOB01622

20/
2022-23

P&T WSS into Piped RWSS
Mahariya- Dausada Sub Dn. Lalsot

309.18 PHE2223WSOB01623

21/
2022-23

RWSS Piplya Chainpura-
Prahladpura- Guda Kitrwas- Bhudlya
Bhutpura Sub Dn. Dausa Rural

379.07 PHE2223WSOB01625

22/
2022-23

RWSS Rajwas- Mooslai-
Jagasahaypura Sub Dn. Dausa
Rural

362.54 PHE2223WSOB01626

23/
2022-23

RWSS Sanwasa- Thunidhirajpura
Sub Dn. Lalsot

451.68 PHE2223WSOB01627

MyoldnameDattatraya
Shivaji RepaleChanged
tonewnameas
DattatrayShivaji Repale
VideAffidavit No.
3498/22Dated
06/05/2022

0090303723-1

No1439641n, RankHav,
NameRokadeBaban
Hari declare thatmy
servicedocuments in
recordoffice spouse
nameKoshalya andDOB
26/05/1972which is
incorrect. Correct name
isKoushalyaBaban
RokadeandDOB
01/06/1975 videaffidavit
no
2253190111268500317072
dated 25/05/2022

0090303645-1

I have change my name

Amit Prakash Chand

Namdeo (new name) my

old name was Amit Kumar

Namdeo. affidavit

no.B1390/2022

0090303703-1

Mynamehasbeen
wronglymentionedas
Amit Chaubal inmyPan
Card&Passport, but
correct name isAmit
VijaykumarChaubal as
per adhar card. above
bothare sameperson.
asper affidavit no.
696/2022dated
6May2022

0090303700-1

MyOldNameDhanashree
Abhishek Tiwari
Changed tonewname
DhanashreeYashwant
Pandharpure Vide
Affidavit No. 2138/2022
Dated 07/05/2022

0090303723-2

I,SamitaMother of Army
No. JC 353866P, Rank-
Sub, Name-R.
Kumaresandeclaresmy
wrongnameSamita
corrected to SamithaR
andwrongDOB
31/03/1943 corrected to
19/05/1948 videAffidavit
no. 1858/2022.

0090303698-1

I, No. JC-106389K,
Subedar,Mahadev
Thombre, nameofmy
daughter changed from
Vijayakumari toVijaya
MahadevThombare.
Affidavit No: 1652,
Dated: 27/4/22.

0090303710-1

I, ArmyNo. -17009749K,
rank-cfnName–Belote
GorakshaSankar,My
Daughters name inmy
serviceRecordwas
wronglymentionedas
AnviHer correct name is
Anvi GorakshaBelote
Affidavit No.
413/05/2022Date–
05.05.2022

0090303723-3

I have changedmyold
name fromUrmila
ShushimAdhav tonew
nameUrmila Sushim
Adhavvideaff.no.
61/2022

0090303694-2

I have changedmyold
name fromSushim
VishnupantAdhav to
newnameSushim
VishnuAdhavvide aff.
no. 60/2022.

0090303694-1

I have change myname
Rajankumar
SadashivraoBichkar
(newname)myold
namewasRajan
Sadashiv Bichkar
affidavit no 868/2022

0090303703-4

I NandataiW/ONo.
2779599W,NK, KingKong
Ganpat Pilanehave
changedmyname to
Mrs. NandaKingkong
Pilane. Actual&correct
DOB is 02/07/1965 for all
purpose. affidavit no:
609dt 6May2022

0090303711-1

I have change my name

Dilip Hariram Ghumnani

(new name) my old name

was Dilipkumar Hariram

Ghumnani (old name)

affidavit no. B1389/2022

0090303703-3

IMayurkumarBhavsar
have changedmyname
toMayurBhavsar vide
affidavit No 2121Dated :
06-MAY-2022before
NotaryAjayN. Shinde,
Pune

0090303700-2

Wanted abeautiful
convent educated
Brahmingirl for 28 years
oldB.tech.Civil
Himachali kangra young
teetotaler IndianArmy
Officer. Boy isCaptain
Engineer in the Indian
Army. Father is a senior
HPGovt. officer;mother
is a teacher in the
ShimlaConvent School.
Preferably girl shouldbe
fromHimachal, Punjab,
Chandigarhetc. Please
contact on-8580822975

0020438276-2

BRAHMIN

Urgently Required
FemaleCandidate Front
Desk /BackOffice Sales
Coordinator 3 To 8Years
Experience, NOWFH,
Contact - 8888824744

0090302966-1

Urgently Required,
NetworkingCandidates
with 3-4 Years
Experienceof LAN
SwitchesRouter
Configuration 2Wheeler
Must. CALL 8888824744

0090302962-1

Urgent RequiredSales&
Marketing FresherOR
ExperienceCandidates
Ready toMovewithin&
outsidePune.
8888824744

0090302964-1

SalesPersonal Required
inReal EstateAgency:
YoungSmart Energetic
Good looking
Lady/Gent’s Talketing
Personality’swith
Networking
Knowledgeable, flouncy
in English,Hindi,
Marathi Computer
literatewilling to travel
Bcom/MBAanadded
advantage, at
Venkateshwara
properties,Magarpatta
city, Punecall
9970179241, 9767431643

0090303614-1

OTHERS

Huda FoodsPvt Ltd- Pune
Growingprocessing&
sellingHygienicChicken
andChickenProducts to
Hotels, Institutions.
7276444431/32,
9022224343, 9850009771.

0090295294-1

MominTraders-Pune Live
Birds small/ big bulk
booking&suppliers for
Pune,Mumbai. Ajaj
Momin- 7276444431/32.
Fahad- 8855821863.
Patel- 8390737397.

0090295290-1

NECCsuggested farm-
gateprice for 100eggs
on 08.05.2022 in Pune
without tray is Rs.384/-
(Rs. ThreeHundredand
Eighty FourOnly) and
Phone:NECC: 24270724,
9970662588. Dealer:
9130089779, 24455130

0090301981-3

PuneBroilers Traders’
AssociationRateOn
08.05.2022 For LiveBig
BirdsRs...... Live
Tandoori Birds
Rs......MominPoultry
(AsifMomin) 26336349.

0090296702-1

Vencobb today’s ex- farm
gatebigbirdsprice at
PuneRs.130 per kg.
Contact (9522) 22872417,
Pune (9520) 24269414.

0090301978-1

Pimpri Chinchwad
Broilers Traders
AssociationRateOn
08.05.2022 For LiveBig
BirdsRs 163 Live small
BirdsRs148Al_Taqdeer
Broiler(Siraj Shaikh
9822931357 ,7720080489.

0090295735-1

AUNDH-
SuyogEnterprises,
C/oSandeepBookStall,
SwajasComplex, Parihar
Chowk, Aundhgaon,
Pune-7.Mob. 9422011181.
Chordia
Communications,
ArshadAjit Chordia.
17/18, AundhGaon, opp.
laneof CosmosBank,
Aundh, Pune-7. Tel:
25886118, 9960111123.

ShraddhaAds,Mrs.Ujwala
Kotbagi, 'A'wing, Vastu-
sunder, NearKumarClassic,
Pune-7. Tel. 9371055799.
SanAds,
Anurag, PlotNo. 10, near
KobeSilzler Cave, Aundh-
411007. Tel: 25881302/3/4.
APPABALWANTCHOWK-
M/sV.V.Medhi,
VarunMedhi, 153, Budhwar
Peth, Near Jogeshwari
Temple, Opp. Ganraj Books,
AboveDTDCCourier, 2nd
floor, Pune-2. Ph. No.
9028967505, 8793647505,
(020) 24492149.
BIBVEWADI -
AdServices,
AmolNalawade,
Sr. No.659/28, RajivGandhi
Nagar, Upper Last BusStop,
Bibvewadi, Pune-17.Mobile
9420729914, 9021851460
AkashAdvtg,
C. S. Sawar, 645/1, ShopNo.4,
RasakarCampus,
BibawewadiMainRoad,
Bibawewadi, Pune-37. Tel:
9922221261.
GaneshAdvertising,
Mr. VijayDeshmukh, S.no.
672/2a /2b, Ganesh
Complex, ShopNo.3,
Bibvewadi, Pune-37. Ph.no.
24219660, 9822841930.
BAJIRAOROAD -
Sri GaneshAdvertising,
R. Nirmala, R. Ravi,
'Remedy', 1929, Bajirao
Road,Opp. Telephone
Bhavan, Pune-30. Ph. No.
25232762, 9922220985.
BANDGARDENRD -
ApexAdvtg,
MapadanFirlosh,OfficeNo
26-6-7-8, AshokaMall, Opp.
Sun&SandHotel,
BandgardenRd, Pune.
Ph. No. 8975758860.
BHAWANIPETH -
GlobeEnterprises,
TanveerRehmanShaikh,
718, Bhawani Peth, Poona
CollegeRoad, Pune-1.
M. 9890073883.
BHOSARI -
SamvadAds.,
NearGawli uilding,

A D V E R T I

S E M E N T

D E P O T S

Pune
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